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[Mr. Speaker]

(Interruptions). He has answered both
your questions.

SYTRI DINEN BHATTACHARYA:
(Serumpore): You should send a
parliamentary delegation there when
the situation is so much serious.

MR. SPEAKER: You have put
your questions. He has given his

answer. Have you got right to put an-
other question?

SHRI JYOTIRMOY BOSU: I am not
asking a question,

MR. SPEAKER: No, please; I am
not allowing it.

SHRI JYOTIRMOY BOSU: I am
not asking a question; [ am only want-
ing to know why did not allow the

Parliamentary Delegation to visit
there.

SHRI B. P. MANDAL (Madhepura):
I am on a point of order. Two Mem-
bers have submitted that the situation
in Mizoram is very serious and the
hon. Minister has said otherwise.

MR. SPEAKER: That is not a point
of order.

SHRI B. F; MANDAL: Let me say.
No Member has a right to give any
wrong information. So, it is for you
to verify whether theg Minister is cor-
rect or the hon. Members.

MR. SPEAKER: I cannot.

SHRI B. P. MANDAL: He should
send a parliamentary delegation there.

MR. SPEAKER: I must take the
Government’s statement as correct.
The Report of Committee on Private
Members® Bills and Resolutions—Mr.
Chandradeo Prasad Verma, (Interrup-
tions),
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MR. SPEAKER: I am allowing
some Members today. Others will be
considered later as and when they

come. You cannot make your re
quest on the point of order.
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MR. SPEAKER: It is not a point of
order. You have given notice under
377. (Interruptioms). It is under my

consideration. You cannot force it on
me. Mr. Ugrasen is a senior Membery
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SHRI A. BALA PAJANOR (Pon-
dicherry): You please visit. This is
my humble submission.
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MR. SPEAKER: It is under my

consideration. That relates to some-
thing in the Central Hall. I have to
look into this matter. It is a matter

for me to decide. It is yet under
consideration.
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